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WI. iN MIn...., or COMMERCE be the CIinIOnIMflla wheN thla fdlty Ia not 
pIe .. ed to at_: aYIIIIebIe; 

(al whether the exporters In the country 
have demanded payment or interest on 
account of delay In the payment towards 
cash Compensatory Support claims; and 

(bJ if &p, the action taken by the Govern-' 
ment in this regard? . 

THE MINISTER OF STATE OF THE 
MINISTRV OF COMMERCE (SHRI P. cHI-
DAMBARAM): (a) Ves, Sir. 

(b) The Scheme of Cash Compensatory 
Support does not envisage any cOmpensa-
tion for late disbul'1l8l'l'lent; hence the qu .. -
tion of payment of interest on account of 
delay in payment. towards the Cash Com-
pensatory Support claims doH not arise. 

[ rtanslation) 

Permanent .... Idenoe. for Anny ......... 
2996. SHRIDAUDAVALJOSHI: 

SHRI RAJESH KUMAR: 

Will the Minister of DEFENCE be 
pleased to at.e: 

. (a) the mlltarycantonments inthecoun-
try where perman.nt and temporary dwell-
ing units are available for the soldiers and 

(b) whether In mme ·cantonments the 
accommodation has b8en bIken on rent by 
the~ent; . 

(c) If so, the datalla thereof, Canton-
ment-wise; and 

(d) the..,. being taken bytheGcwem-
ment to change the tempotary residences 

. Into the perman.nt residences In th ... ar-
eas? 

. THE MINISTER OF STATE IN THE 
MINiSTRY OF PeTROLEUM AND NATU-
RAL·GASAND Tl-fE MINISTER OF STATE 
IN THE. MINISTRY OF DEFENCE (SHRI S .• 
KRISHNA KUMAR): <a) In Blithe 62 Canton-
ments, permanent and temporary dWelHng 
un" are available for soldiers. There Ia no 
cantonment where such fllCilities are not 
available. 

(b) There are 37 Cantonments where . 
accommodllllon· has been taken on rent by 
the Army. 

(c) Cantonment-wise datalla are given . 
In the enclosed statement. . 

(d) When temporary atruduras outmte 
their utility, these are replaced by permanent 
COII.trucIIoM. 
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